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- th,-> 5th day of January, 1998New Delhi this the 5th aay

R- Gupta,
*< . r-s ... ••; DS/o'shtsur^J Bhan, . <3^ 6®^ I

R/o HU-65,Pitampura, T
Delhi-3A,

Sh. K.'C. Angra,
S/.o Sh. Basant Ram,
R/o D-107, Ashok Vihar,
Phase-I, Delhi-52.

Sh. H. R. Shar da,
S/o Sh. Basant Ram,
R/o 156, Sant Nagar,
New Delhi"65.

Sh V.D. Sachdeva,
S/o Sh. M.D. Sachdeva,
10/5 Punjabi Bagh,
New Delhi.

Sh. Kulraj Chawla,
S/o Sh. Ganga Bishan,
9582, Pratap Pura,
Rohtas Nagar, _
Shahdara, Delhi-82.

Sh. J.L. Sharma,
S/o Sh. Ami Chand Sh'arma,
R/o H.No.1/11030 Gali No.5, ^
Saptrishi Marg, West Subash
Nagar Park, Shahdara,
Delhi-82.

Sh. Madan Singh, c-w,nh
S/o late Sh. S, sunder oUigh,
R/o DDA Flat 58F_/DB ^lock.
Near Hari Nagar Clock Towei,
Hari Nagar,
New Delhi-6A.

8. Sh. Krishan Kumar,_
S/o-Sh. AmolEiteBani,
^ T r-l?R~5, Sector XI Noida. |

Sh. Ved Parkash Lcfl, \9. O M •' V "w v-« •

S/o Sh. Nand Lai,
R/o B-53, Derwal Lai Nagar,

•• Delhi.

10. Sh. Gopal Krishan Amrit,
S/o Sh.. Jiwan Das,
79, Sandesh Vihat , , petitioners
pitampura, Delhi-34. ^

(through Sh. D.R. Gupta, odvooale)
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Sh.' A.V. Gokak,
Sc-jcr etcir y,

Deptt. of Telecommunication and
Chairman Telecom Commission,
Sanchar Bhawan, Ashoka Road,
New Delhi.. .... Respondent

(through Sh, A.K. Sikri with Sh. A.K. Upadhyaya)

ORDER(ORAL)
Hon'ble Dr. Jose P. Verghese, Vice-Chairrnan (J)

The learned counsel for the respondents

submits that the preparation of the seniority list is

complete and the consequential benefits available to

the applicant on the basis of his higher seniority is

being calculated and the same will be paid within four

weeks with pay. The interest, if any, applicable

under the referred judgement in the original

application vide para-4 shall also be paid by the said

date. With this, this contempt petition is disposed

of. Notice issued to the alleged contemner is

dischar ged.

(S. f^St^i^--in!swas )

Member(A)
(Dr. Jose P. Verghesej

Vice-chairman(J)


